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A, CENTRAL AD-INISTRATIVE TR IBUNAL

’, CALCUTTA JENCH

Ne. CPC 60 of 97 :
(A 492 of 96) Date o1 order : 4,6.97

Present ¢ Hon'ble "r,Justice A.K,Chatterjee, Vica;Chairman,
Hon'ble r,M,S,Mikherjee, Administrative Jemser
|
PROVAT KR, DAS
Vs |
UNION OF INDIA & ORS.

Heard Mr,Pe.L.Bose, c awnsel for the applicant , None app®ars
for the respondents. This application is tiled alleging violation
of the order passed by Hon'ble Mr .0.Purkayasthg, Member(d) in DA 492
of 96. In such circumstance the matter is relessed from é:;vlist.

Let it be listed before the appropriate Bengh on 17.6.97,
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